GOVERNMENT OF INDIA
MINISTRY OF COMMERCE & INDUSTRY
(DEPARTMENT OF COMMERCE)

LOK SABHA
UNSTARRED QUESTION NO. 1074
ANSWERED ON 26/07/2023

RENAMING OF SCHEMES
1074. SHRI NAKUL KAMAL NATH:
Will the Minister of COMMERCE & INDUSTRY (arfiss wa 3= w#ft) be pleased to state:

(@) the names of the schemes of the Ministry which have been renamed by the Government after 2014;
and

(b) the details of the Allocation of budget to these schemes after 2014?

ANSWER
ST T e HAT™ § oy JAT (ST iU ucd)

THE MINISTER OF STATE IN THE MINISTRY OF COMMERCE AND INDUSTRY

(SMT. ANUPRIYA PATEL)
@) There are two schemes, under Department of Commerce (DoC), namely (i) Interest Subvention
Scheme; (ii) Export Oriented Production, Export Development and Promotion of Spices and while has been
renamed after 2014 to (i) Interest Equalisation Scheme in 2015-16; and (ii) Integrated Scheme for Export
Promotion & Quality Improvement in Spices and Research and Development of Cardamom in 2017-18

respectively. No Schemes under the Department for Promotion of Industry and Internal Trade (DPIIT) has

been renamed by the Government after 2014.

(b) Details of allocation of budget to the two schemes after 2014 are as given below:
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